%

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

No.2FO2T — 2F08F  1Sv-2024/Admn.IP&T/HQS/2024

ORDER

Dated, Delhi thd]_7_J|J) 2004

The following Administrative Officers (Judicial) posted in Central District, Tis Hazari Courts, Delhi,

are hereby detained during ensuing Summer Vacation 2024 for the period mentioned against their names:

S.N. | Name of the Official Desig. %% Detention Period Special Casual Leave.
1. | Ms. Simmi Kapoor | Administrative | oo 0 049 | 10.06.2024 to 18.06.2024 | 21.06.2024 to 29.06.2024
Officer (Judicial)
Administrative 88273607

2. | Ms. Archana Kalra

Officer (Judicial)

21.06.2024 to 29.06.2024 | 10.06.2024 to 18.06.2024

Note: Non-compliance of the order will be viewed seriously.

Now 3 7 007 ~37087-/SV-2024/Admn.I/PET/HQs/2024

-

(SUNIL KUMAR SHARNMA)
LINK OFFICER IN-CHARGE

ADMINISTRTION BRANCH-I, CENTRAL

Copy forwarded for information & necessary action to:-

U ol U

TIS HAZAR! COURTS, DELHI

; 1 £
Dated, Delhi the_{ 7 I QMI

The Officer In-Charge, Administration Branch, West District, Tis Hazari Courts, Delhi.

PS to Ld. Principal District & Sessions Judge, Central & West District, Tis Hazari Courts, Delhi.
The Sr. A.O(J)/A,O(J)/Branch In-Charge, Leave Section, Central District, Tis Hazari Courts, Delhi.
The Officers concerned.
All the Branch In-Charge, all branches of Central District, Tis Hazari Courts, Delhi.
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LINK OFFICER IN-CHARGE

ADMINISTRTION BRANCH-I, CENTRAL

TIS HAZARI COURTS, DELHI



